
Ol"l"lCl'I Oi‘ 'l'lll'l Clillili JUDICI/tl. I\/l/\GIS'I'R/\'l'l'Z: WEST DlS'l'RIC'l': 'l'IS IIAZARI COURTS
Dl".I.III

iV.'Ol)ll-'lCA'i'lO;\' l.\' IIZITY R()S'1'l"R Oi’ JlII)lCll\l. .VlAGlS'l'Rl\'l'l-'. l~'lRS'I' CI./\$S
FOR Till". .\/'lO.\"Z'ZE O2-' .llIl.\’-2fl2S

In view of the written request of .\/ls. Poonam Singh, I.d. Judicial Magistrate I-‘irst Class,
(NI Act)-04, West District, 'l'is llazari Courts, Delhi (Duty Magistrate on 16-07-2025) for exchange
of her duty the following modification in the Duty Roster of Judicial Magistrate I-'irst Class, West District,
Delhi for the month of July 2025 (reference .\'o. M98-1552/CJNl(West)/l)R/2025 Dated '12-O6-2025) is

being made:-

Working days D Holiday Room No.I Sr. \'at*.te of the J udieial Magistrate l~'irst Class
No.

01 Ms. Komal Garg, JMFC-03
R/0 20| 7, Second Floor, Gulabi Bagh.
Delhi Administrative Flats, Delhi

l
l . .l6-07-2025 292

02 .\/is Poonam Singh, l.d. .|Ml-'{I( .\ll Act-04) I3-07-3035
| R/O l"|i1I NO. 2073, Type IV, DI)/\ l"ltllS.
| (iulflbl Bagh, Delhi

04
(CBA-I)

Rest of the conditions shall remain unchanged in the modified Duty Roster of Judicial
Magistrate i-'irst Class, West District, Delhi for the month of July-20 (reference .\'o 1498-

l5S2/(']M(West)/IJR/2025 Dated 12-O6-2025) '

Ch E ag' tcJ t 1
West Dis '-t Delhi 25

Mufti..Q.§1l..T..l§..§..8.....c:Ji/ttweso/titt/2025 l)ated, l)elh' e ..l.5.¢TZ.::ZO
Copy forwarded for information and necessary action to:-
01. The Ilon'lile Registrar General, iiigh Court of Delhi, New Delhi

‘1‘hroughl.d. Principal District 81 Sessions Judge, (West),!)e1hi
02. The l.d.Prineipal District 81 Sessions Judge, (IIQ), Delhi
O3. The I.d. Principal District 8t Sessions Judge, (West), Delhi
04. The l.d. Principal District & Sessions Judge all district Delhi/.\'ew Delhi
OS. 'l'he l.d. officer lneharge, Pool Car, '|'is Ila/.ari Courts, Delhi
06. The I.d. CJNI, all District, Delhi/:\'ew Delhi,
07. ‘l'he l.d. ACJM 8: All l.d. Judicial Magistrate First Class West District, Tis llazari Courts,Delhi.
08. The Director of Prosecution, Tis llazari Courts, Delhi.
09. 'l'ht< Commissioner of Police, Delhi
IO. 'l'he l (2 (Prison), ‘I'iltar Jail, Delhi/=\'ew Delhi.
ll. 'I'hc Secretary, liar Associative, '3"? llazari Courts, Delhi
12. ’l‘he Supdt.Jail, .\'ew l)elhi/l.ocl<~l3p lneharge, 'l'is Ila/.ari Courts, Delhi
l3. The Admn. Officcr(Judl), llindi Department, R. .\‘o. 237, 'l'is llazari Courts, Delhi
14. l.aw Officer, 'I'ihar Jail, Delhi/.\'ew Delhi.
15. i-‘or Uploading on eentt-alizcd web-site tfztrougi‘. 1./\Yl-‘.115
l6. The Video Conferencing, R. .\'o. Zll, 'l'is llazari Courts, Delhi.
17. 'I'ht- Care 'l‘al<ing Branch (liq) 8: West 'l'is liavari Courts, Delhi
l8. The Reader to the court of undersigned.
19. The Cash Branch, West l)istt‘it:1,'l'is liar/.ari Courts, Delhi.
20. P5 to I.d. Principal District and Sessions Judge(West) District, Delhi
2i Office file
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